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BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI
Original Application No. 104 of 2023 (SZ)

IN THE MATTER OF:

Tribunal on its own motion SUO MOTU based on the news item
published in ‘Dinakaran’ dated 15.06.2023,
“Penalty imposed for dumping waste in Cauvery River”

....Applicant(s)
Versus

1. The Pallipalayam Municipality,
Rep. by its Municipal Commissioner,
Sankagiri By-Pass Road,
Pallipalayam,
Namakkal — 638 006

2. The District Collector,
1st Floor, Collectorate,
Tiruchengode Road,
Namakkal — 637 003.

3. The Chairman,
Tamil Nadu Pollution Control Board,
No. 76, Anna Salai, Guindy,
Chennai 600 032.

...Respondent(s)

STATUS REPORT FILED BY THE 2"°> RESPONDENT.

I, Dr. S. Uma, D/o. Thiru. Sakthivel, Hindu, aged about 53 years,
having my office at Collectorate Building, Namakkal District — 637
001, do hereby solemnly affirm and sincerely state as follows:-

1. I am the District Collector, Namakkal District — 637 001,
and [ am filing this Report for the District Collector, Namakkal and


1


as such I am well acquainted with the facts of the case from the
records.

2. It is respectfully submitted that on 11.06.2023, a video
came out on the social media showed that two people brought the
waste in TATA ACE vehicle and stopped the vehicle on the bridge
connecting Pallipalayam and Erode and allegedly dumping the
poultry waste into the Cauvery River at the Pallipalayam, Namakkal

District.

3. It is respectfully submitted that in this connection, the
District Collector Namakkal (2nd Respondent) directed the
Commissioner, Pallipalayam Municipality to investigate and take
necessary action against those perpetrators, who polluted River

Cauvery.

4. It is respectfully submitted that a news article was
published in the Dinakaran, Dinathanthi and Dinamalar Dailies
Dated: 15.06.2023 regarding dumping of waste in the Cauvery River
at Pallipalayam Bridge. Further, news paper states that the
municipal authorities have seized the vehicle involved and imposed
penalty against the person who dumped the waste in the Cauvery

River.

5. It is respectfully submitted that based on the instruction of
the District Collector Namakkal (2nd Respondent), the Pallipalayam
Municipal authorities investigated the matter and identified the
vehicle as TATA ACE vehicle and its registration number TN 34 AD
4443 which is belongs to the Mr. A. Sathish Kumar residing at
O.Rajapalayam Village, Tiruchengode Taluk, and Namakkal District
Pincode 637 302. During investigation, it was stated by
Mr.A.Sathish Kumar, while shifting his house from Tiruchengode to
Erode, he dumped the rice mixed with the soil into River Cauvery at
Pallipalayam to feed the fish and it is not poultry waste as alleged in

the news article.
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6. It is respectfully submitted that, the vehicle was seized and
penalty of Rs. 10,000 was imposed against the person who dumped
the waste in River Cauvery under the Solid Waste Management
Rules, 2016 (copy of the receipt is attached) and not filed any
person on considering his family

criminal case against the said

circumstances.

7. It is respectfully submitted that, a warning display board

mentioning “not to dump any wastes into the River Cauvery” is

erected at above said location.

8. It is respectfully submitted that the Pallipalayam
Municipality is directed install CCTV camera on the bridge and to
continuously monitor to ensure no waste dumping into the River

Cauvery in future.

It is therefore prayed that this Hon'ble Tribunal may be
pleased to accept this Action Taken Report on file and pass such

further other orders which it deems fit to the case and thus render
justice. 0?)_/
Signature: gigTRICT COLLECTOR,

Bl
NAMAKKAL. .~

Date: 19-09- 2023

VERIFICATION
I, Dr. S. Uma, D/o. Thiru. Sakthivel, working as District Collector,

Namakkal, do hereby verify that the contents of above report are

true to the best of my knowledge through records.

/
Signature: MSTRICT COMLEGHWE
NAMAKKAS.

Date: (9-09-2023
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Receipt No. /
uppe L6 e
Service Name /
Gsevanufie

)

AYAM MUNICIPALITY

052/01/8,23-24/0001590
Cther Income

m‘{d ) : A SATHISHKUMAR ?,'.X“.,.";’.’,.‘".::.!“ J: s
e 6/241,0M SAKTHI NAGAR ,

SERVICE REQUEST RECEIPT

! "
fmﬂ%"m } ! 20-Jun-2023 12:4g:15 PM

Mobile No/ ): 9087466039
KUTTT MEKKAN PATTI |, Smalul ads

PIN Code -637209
f'\,g')'(\)
: . 7

. L -

D

Yty ; Payment Mode. Lasn
Description / silLgLd .

Amount [ 61&NMEME
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1~ “3q080.00
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SL. NO. 0 0 0 Ulgenégkszu.ﬂ:ier the solid waste management scheme P.ules,_‘ .
) 7016 the waste was dup ver by TN 34 AD 4443 in
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